
Revenue Department

To
The Standing Cou nsel,
Government of And h ra Pradesh,
AP Pollution Control Board,
TTD, Supreme Court of India.

Slr,

Sub: Lands-National Green Trlbunal, Chennai- O.A. No.153 of 2016 filed in NGT,

Chennai by Paryavarana Parirakshana Samlthi, Sompeta, Srikakulam Dist.

- Report Submitted - Reg.

Ref: l.Letter Dated.22.01.2021, from Madhuri Donti Reddy, Advocate, Standing
Councel, Government of Andhra Pradesh, AP Pollutlon Control Board.
2.Govt. lYemo. N o.REV -20024/31/201S-ASSG.1 Dt.24.01' 2021
3. U. O. N oteNo. R Ev - 20024 / 3 7 / 20 1 5 -ASSG. I Dt.27 .o 1.20 2l
4, N4emo. No. REv -20024/3l/201s-ASSG.1, Dt.09lo2l2021, dt-25.o2 2021

5. From the CCLA&Spl.CS,Ref .No.lclg0/2021 dt.01.0 5.2021

Kind attention is invited to the references cited.

2. In the reference lst cited, the Standing Counsel for Government of
Andhra Pradesh, Andhra Pradesh Pollution Control Board has stated that the
matter came up today ie on 22.01.2021 and the same has been adjourned to
28.01.2021 on request by the Fourth respondent since they have engaged Senior
counsel, In the meanwhile, the Lordship was pleased to direct orally to
respond the letters given by the Ministry of Environment & Forest, Government
of India to the Chief Secretary to Government of Andhra Pradesh

dl.7.lO.2O2O and 19.11.2020 and also directed to the steps taken in the
lmplementation of Wet lands (Conservation & lYanagement) Rules,2010 and

requested to instruct them at the earliest.

3. In this connectlon, the information regardlnq the steps taken in the

implementation of wet lands as submitted by the spl.c.s. & chief Commissioner
of Land Administration vide ref. 5th cited is herewith enclosed.

4. In view of the circumstances above, the Advocate and Standing Council

for Government of Andhra Pradesh, Andhra Pradesh Pollution Control
Board is requested to appraise the above position before the National
Tribu nal 

Yours sincerery

en

i
rV. USHA RAN

It3

Room No. 135, Ground Floor, Building No.4, A.P. Secretariat, lnterim Government Complex,
VELAGAPUDI, Tulluru Mandal, Guntur District - 522 238, Phone : 0863-244 4558

e-mail : prlsecy-rev@ ap.gov.in, commr-relief-rev@ap.gov.in, usharani.vemuri@ gov.in

V. Usharani, r.A.s.,
Principal Secretary to Government
Government of Andhra Pradesh

(Land & Disaster Management)

Letter No. REV-20024/31/2015-ASSGN.I Dt: 31 .05.20 21
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GOVERNMENT OF ANDHRA PRADESH
REVENIJIi DDPARTMDNT

{,i
F rom
The Chief Commissioner of t and Administration &
Special Chief Secretary to Govcrnment,

Ct-A' N q 2t

To
e Principal Secretary to

Covemment,
Rcvenue (t^ands-ll)
Department,
Andhra Pradesh.
Sccretariat.
Velagapudi, Guntur
District.

datedot /05 /2021

I)istrict cases pending before the
i catr l re Request for quick disposal oftime limit for utilizing the lands alienatcd in

(Assn-l) Dept.. dt. 09.09.20l s Report called for

t

Sub: CCI-A - Legal Cell Sectio

- NGT, Chennai and Hon'b
court case and extend
G.O.Ms.No.329, Revenue
R"g.

Ref:-

le

1. Gorrt., Memo. No. REV -2OO24/3t/z}tS _ ASSG_t. dt. 19.Ot.2O21
2. Govt., Memo. No. pfv -2OO24/Bt/2OtS _ASSG-I, dt.Z4.Ol.2OZ-
3. CCt-A's Ref. No. t.C/90/2O2t. dt. 31.01.2021.
4. CCLA's Ref. No. LC/9O/2O2\. dt. Og.O2.zO2t.
5. Govt., Memo. No. pl.V -ZOO24/3t/2OtS _ASSG_I. dt.Og.O2.2O2l
6. CCI-A's Ref. No. LC/9O/ZO2t, dL. tg.O2.2O2t.
7. Govt., Memo. No. pJ]-v - 2OO24 / St /2OtS _ ASSG I. dt.2,.O2.2O2l
8. CCLl's Ref. No. t-C/9O/2021, dL. O2.OB.2O2\.
9. Reports of all the District Collectors in the State. ([.(eceived on

different dates)

I invite kind attention to the subject and references lsr, 2.d, srh & 7th
cited, wherein the Government have requested to fumish the rist of significant wet
lands of State/ur along with the status of management and status of comptiance of
environmental norms in document file fonnats as per thc profonna.

It is inforr,etr tr)at i. the rert'rerrces 'rrd, 4rh. 6rrr & rJrl) cired, i.r the
District Collcctors in the Statc lras been rt:c1uc'sted (o subrrrit lhe irrl6nltrtign on t5c
above subject in prescribed prolbnna ernd all thc District C6ller-lor-.. in lhe state hars
fumishecl the information. The |eporls of all rl.re District Collectors irr the State are
enclosed herervitlr.

I se,d herervith l.het abo'e i,l.r,r:rtio. l.o llt. C;overltnle.l
furthcr erction ln thc matter.

I0r lal(inq

You rs Iai I l.r Ii r llv.

Andhra Pradesh,
Gollapudi. Vij ayawada_

l5Wzozt

4p
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Iror (lhief cont In issior ler.
KRBHNChakravarthilAS

Secretary to CCLA &
(EO) Secretary to Goverrtmenl

ignedbyKRBHN
hakravarlhi lA S
,ate: 01-05-2021 12 i24:08

eason: AoDroved



I lat:.\'[\t I t)Et,\t{] ut \T

lftont
Sri. lv1.'l-lari Naravanan. l.-A.S,.

District Coll'ictor & N4agistralc.
C'hittoor.

l{oc. l)7/ l?t)21

Sir.

Irr
Ihe ( hicl ( () r'lrr i:isi()tlL't (,1'I .tttrl \(ltllillr'ilt:lli(!tl
(iollaptrJi. \'i.lrtt rtu itr.lr.

l)aletl:" l$1121121

Sub : CCLA- Lcgal ( ell Sect ion -S likaktrlant District-( lrscs p(n(lins hcli.rrc thd \( i I .

Clteunai and Lton'blc l"liglr t. orr:'t ol .ltl!licilttlre [{t'tluc'st Itrt tlLricl, tlis[..s;l] trl'

corlrt case and L'r.lctld tirl)L'lilllit lirr Lrtllizing tlrc lands ltlictrirte,-l itl t, t t \1.

No.329.Rr'r,enue (Assn- I ) Dept.. Dt:()t).t)9.11) I 5*ltcport strl'ut itled- I{.'!.llding

Ref: CCI-.A's Rel'. No. t.(.i9f)'lr)ll.l)9r01 :{lllo1'thc(.hicICor]rrllissi(rrlcr(rl'lan(l
Adlrinistration. Otillaputli. \iiirr arratll.

I invitc Lirrtl ItlL'nt;(!n lrr tlrc [cltrcnec eite"tl. flrt list 0l silni]lerrrlt rrr:t

llttrds clllr.'cl lilr in thc Prcserii'e.i ilr('li)rl'llit i: \lL rrl rcsl-'c'l rrl ( 11111111 l)t'lrirl Ilrt

prcscrihed llrolbrllril i5 cllelosc(l llcrcriitlt.

Your s lirithlirllr.

I ,rr'( ollceri,r
C irittrroL.

t

[:ncl: Prrrtirrnra.
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t. (i Governmenl of Andhra pradesh

Collector's Office, Easl Codavari District, Kakinada _ 533001
File No.ALN/23l202 I -SA( E2) il.23.01,.2021

To

The Chief Commissioner of Land
Administration, Govt. of Ap_
Gollapudi, Vijayawada.

From

Sri D,Muralidhar Reddy, I.A.S.,
Collector & District Magistrate,
E.G.Dist., Kakinada.

Sir,

Lands - Ministry of Environnrent Forest and Climate change - Request to list ofsignificance wetlands - Report submitted - n"g.

l) cclA's Ref.No.LCl90/202r, dt.rg.oz.202l of the chief commissioner of LandAdministration, Ap. Gollapudi, Vijayawada 
-

2) Reports from Sub Collector. Rajamahendravaram, Amalapuram and RevenueDivisional Offi cers, Kakinada. peidapuranr. ffiilJil, Ramachandrapuram andYatapaka

Sub:

R ef:

I invite kind attention to the reference l'r cited, wherein it was instructed to submit the
information on list of significant wet lands in the East codavari District in the prescribed format,
accordingly the information was obtained rrom the Revenue Divisionar officers, and the same as

herewith enclosed for kind information.

Encl: As above Yours faithfully

For *,".
E.G.District, Kakinada./.rc-- (
'L\"\*u fir.



Annexure-lll

Wetlands information in East Godavari District

Sl.No.
Wetland

Name
Distric( Coord inates

Crite ria for
Signaficance

(Ramsar
Sire/with in

PA/other -

explain)

Applicable
Environ mental

Laws
(WPA/Wetland

RulesiCRZ/
Others)

Status of Complirnce of
all applicable

enviorn mental laws
(Ongoing Cases in

HC/SC/NGT rega rding
non-compliance

Water

Quality
Dala-

Present (

DO BOI)
and PH)

Water

Qu a lity
Data-2016
(DO BOD
and PH)

M r nagement
Phn

(lmpl€ntcd/
Drafted/ Nol

ex isting

Major
ma nagemeol

challenges
faced

Nil

I

FoWh*or.
East Godavari District,

Kakinada.

'Ju-
€'LO1c\t "

Submitted to the Chief Commissioner of Land Administration, A.P., Gollapudi, Vijayawada for favour of information.

-
I ^)
(.rp - ij Yr-
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From

Sli G.Veerapandian, I.A. S..
Collector &, District Magistrate ,

I(urnool District.

Sir.

Slrb:-

To

The C :ief Commissinner of Land
I dministration,

Andhra Pradesh.
Co1lap udi, Vrjayarvada

Rc.E I / I88/20'21 Dr. )7 2.2o2r

CCLA - Legal Cell Section - Kurnool District - Cases
pending before the NGT, Chennai and Hon'ble H rgh
Court of Judicatrtr€ - Reqllest for quick disposal of
court case and exter rd time limit for utilizing the land
alienatecl in G.O.lr Is. No. 329, Revenue (Assr:.1)
Department Dt. ! .9.20 l5 - Report callledftrr -
Submittc'cl.

Rcf:- i. Gor,t, lvlemo No. REV-20024/31/201S-ASSC-i
Dt.24.1.202r

2. CCLA's Ref. N:. LC/90/2O2t d:.9.2.2O21
3. This Ofllce Rc.El /t88/2021 Dt. l9-2-202 I

addressed to the Sub Collector, Nanclval atrrl
Revenue IJir rs.onal ()fficer, liurnool, Ackrti.

4. E.ivlail Dt. 2e .2.2021 fiom Legal Cell Sectitxr.
O/o the CCLA . A.P.. Vr.;ayau'ada.

5. This Office ic.Et /788/2O2t Dt. 26.2.,2O21
addressed to the Sub Collector. Nan< ,al.
Reverrue Divis onal Officer, Iiurnool ana aaoi,i.

6. Reports rece r.ed from the Sub Collect.or.
Nirndl'al.

7. Report receiv,:d from the Revenue Divisir:nal
Officer. Kurno >l and Acloni.

@iNt

I invite kind attention to the references cited. It is submitted thrt the
chief commissioner of Larrd Administration, I nc.lhra pradesh, Vija_r,au.acla ir.r thc
references 2"4 and 4tl' cited has instructeci to [u rnish list of significant rvet lernds of
state / UT along with tl're status of manage alent and status of compliance of
environmental norms in document file formats as per proforma.

Accordingll,in thrs ofilce references 2n. and Strr cited har,,e aclclressed rcr

the Sub Collector, Nandyal and Rer,enue Divisicr-ral Officer. Iiurnool ancl Aclrnr to
submit information. The Sub Collector, Nald-va and the Reveuue Dir.isronal ()llicer.

Kurnool, Adoni have submitted Nil reports.

In vie$'of the above. tltc infornratir,n calleclfor rc'garchng signiliciurt r.r.'r:t

lands of State / UT in Kurnool District rnav bc. rr.r ated as NlL.

Yours faithfully,

f<rr Collector. liurnool.
lDistri( t Rcvcnrre Olficcrl

i



F..om

Sri Vivek Yadav, I.A.S.,
Collector & District Magistrate
Guntur.

To
The Spl. C.S. and Chief
Commissioner of Land Administration
Government of Andhra Pradesh
Vijayawada.

Sir

Ref: 1) CCLA's Ref No. LCl90l202L, O/o. CCLA, A.P. Gollapudi, dated:
09.02.202t.
2) The Collector, Guntur Rc. No. 76012021-E5, dated: 06.03.2021
3) District Forest Officer, Guntur Rc. No. Wetlands |202UTO, dated:
06.03.202t

***

It is submitted that, in the reference lst cited, the Speclal Chief Secretary

and Chief Commissioner of Land Administration, Government of Andhra Pradesh,

Vijayawada vide reference cited has informed that the Ministry of Environment,

' Forest, Government of India has requested to furnish the list of significant wet
lands of State along with the status oF management and status of compliance

of environmental norms in document file formats as per the Proforma.

In the reference 2nd cited, the Divisional Forest Officer, (Territorial),

Guntur is requested to furnish the details of significant Wet Lands relating to

Forest Department as notified under the Wet Lands (Conservation and

Management) Rules, 2010 in the prescribed Proforma immediately in co-

ordination with the Executive Engineer Pollution Control Board.

In the reference 3'd cited, the District Forest Officer, Guntur has submitted

a report there are no Significant Wet Lands in Territorial Division, Guntur in the

proforma may please be treated as Nil.

Pursuant to the report received vide reference 3'd cited above, it is

submitted that the list of significant wet lands situated in Guntur District are

submitted herewith ln a separate Annexure in the prescribed Proforma which are

treated to be -NIL-.

Encl: Annexure
Yours faithfully

Sd/- A.S. Dinesh Kumar
For Collector::Guntur

endent-E

llt.c.b.o.ll
Su nn

plela,t

Rc. No. 760/2021-E5. Dated: 17-03-2021

Sub: Submission of Report on furnishing of list of significant wet lands

situated in Guntur District with the status of the Management and

Status of Complaints of environmental norms - Regarding.



Annexur -3 proforma for lnputs

Sl. No.
Wet Land

Name

+ Water Capacity Data for the sourced from CPCB/SPCB

/lI.c.b.o./l

NIL

il^i't--
5uperintendent-E

\tl9l*t

Sd/- A.S. Dinesh Kumar
For Collector:: G u ntu r

District Co-

ordinates

Criteria for
Significance

{Ramsar/site/
Within

PAlother
explain)

Applicable
Environmental
Law (WPA/Wet
land Rules CRZ

/Others)

Status of Compliance
of all applicable

environmental Laws
(Ongoing Cases in

HClSClNGT regarding
non-compliance)

tuater Quality
Data -Present
(Do/BoD an

pH)*

Water Quality
Oata-2018

(Do/BOD and
pH)*

Management

Plan
(lm plemented

Drafted / Not
existing)

Major
Manatement

Challenges faced
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TL,t.r I
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lr,,lirrr
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( No..rll2(" / /1 l)1.16.0:l ?0,, I ()/t)tlt,tnt(,ltd.v,,/not,et.t

0LTAlLs oFGovtRNMENT LAND AttENATID tN t^Von ot Ap C tNrEnrM rllt.5At/]t- t.l\Nt,
HANOTO OVTR TO NCC PRIVA'I T tTD., IN NFSPECI OI SOM,, r IA MAt{I)AI

5.No. Nanre ul lho
Rcven uc Vlllaga

Ol hr rs lrrkLrrJcl.r

Gcrllar'nadi

Baruvapelir
B t'n k ill

Sy.No.

2 3-9

247

231 19 8.80

Govt, L0 nd
I xtBn t (ln
At..)

395.r6
208,75

169 78

UDIt I'., t I a r

t)4.tl<J

40.58

707 22

0

l''t..J9

Exten t (ln
Ac.)

1()B.2 3

loiat

f(, t.r I

I xt€nt
b,r rl'ted
tr) it:,

t4,) 4,
)//.oo
t97,.t"o

l r75.O8

152.?
tl.l

03

04

Total 972,69

..r rils cf privare 
!r-1d t_u1c_tpsgd !y_!he.l! q_q_E_v!,, rrd.,_

S.No. Name of the Revenue Village

Rushikudda

tit tq
80.12

Total s31.27

1s_I84!I

5. No.

01
Extent
972.69

0) B0l.l Patta! 152. 3 9
03

537.?7 I

Il-o ta I 1656.35

-'iii,; ,,il'.$ ''
rt.)\ tl'r l.\ Nl.\N t) \L

!

I

{.l
i

I

101
I oi-
[qr

o4

.c-q]Lee'rqgi
Baruva

Benkili

!9nd_!19s1i
Govt Land

fication
I

i,ii*t" G"J-

--l

I
i

r
I
I

i
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Wet land
name

District Co-ordinates

Criteria for
significance

(ramsar
site /

wfthin PA-
others

explainJ

Applicable
Environmental
Laws (WPA /

Wet land
Rules / CRZ /

OthersJ

Status of
compliance of
all applicable

environmental
Iaws (Ongoing
cases in HC /

sc / NGT
regarding Non
Com liance

Water
Qualiry

Data
(Present
' (Dol /

PH/
BOD)

Water
Quality
Data,
201,8

(DO / PH

/ BoD)

Management
Plan

(lmplemented

/ not existing)

2 3 4 5 6 7 8 9 10

Visakhapatnam
170 36'53" N

82059',53" E

Natural
Wet Land

Wet land
Rules

NIL

Only suppllng raw
water to the ayacut
of 1.502 Acres not
conducting any

water uali tests

Kondakarla
Ava not existing

Major
management

. challenges
faced

11

NIL

t
For Collector,

Visakhapatnam

Q*
Er-
btsq
)la )
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.^, R(ic. No. 1836208 I D I /2{o21

From,
Sri Mut_vala Raju Revu, l.A.S.,
(loliector & District Magistrirre,
Wesl Godavari. Elunr.

S ir,

Slrb:

Rt:f:

& cornpliance of En virr.rrtr"lt clt t aI

nocessar-\r ercti on.

Wcst Godavari Collectorate.
Elrrrr r, tlatt.tl: tt ()2.2021

To,
The Chicf Commissioner of
Ltrnd Acl rninislrat.ion, Ap, Gollapudi

CCLA Leeal Cell Section _ \l:est Godirvar.i District _ Cirses pcnciing
bcfore the Ho,'blc NGT Clrcnnai ilncl H,n.blc ()[.iLlclir.arLrrc _Rt.qur:st
lrrr quick clisposar o[ t:olrrt <:asc a,d c.xtt,r-rcr linrc lir,ir for utirizi.g rhcIancls alierrated in (1.O.Ms.No.329, l?cvcnut: (Assn,l) Dept.,
dt:09.09.201.5 - Rcport. submittecl _ Regardirrg

the r:lrteI

ol rhc A nclh ra

I invite attention t() the rr.fercncc. I.r cil(,d, *.ltert,in.
Comrnissioner of Lancl Aclrninist ration has inforrncd thi.tr, the

the Chief

Ministn'of
Flnviroulrrent' Fort:st. Goverrrnrcn( ol' Inclia has rec;rrcsterl co furnish the list of
significant *'e[ lands of stat.e/UT along s.ith rhe status ol- nranirgeme.rt a.d
status of compliance of cnvirottmctttal norrls in rlocLrmr:nt l'ile iormats .s pcr
the proli rrmtt

In this rega-rd, r'icle .efcrerrces 2,1,r arcr 3:,r circd, thc A.cllrra pradesh
Polltrtion control boarcl arrcl thc Districr Forcst oflicer-, wilcl lifc hars submitrt:d
thc clctails of u'etlands in wcst Gr>cla'ari District a.cl its statLls i, nrar.gcrncrt

Norms in pr-est:ril:<:d prolbrrna lor. taking

In rrie*' of the abo'c, I here* ith cnclos. tlrt' arror,. said irrf,rm,tio, in thc
prescribcd forrrat lbr fzrvor of inrbrnration ancr nt'cessar\.err.tion.

Encl:As abor,e

ytrurrs fait hfulh,,

! 'l/'r,''ur' ".-t'' +1
-. Cotlector & Disrri.r v,rgi..l'ir,"&. w."';;;,;;i,'u,u..,

{clr)
\4.!!1-

./..'-:\:\

,ft -D

9#-a5r,",t

s

$ut'l^r

I.CCLA's .Rcf.No,l-C1trO/2O,21, Ogl02l202t, ot.
Cossmrnissioner ol Lr nri Acl mi n istrar ion, A i_,, Cl.,ila puct i.2. Lr.No.3I /APPCB/RO-DLRI )02j, ctarc.cl: 1O.().2.,2O21.
Pradesh pollrrtiorr corrtrol Boarcl Regional ollicc, Elurtr.
3. Rc.Ncr. 132/20) l i WL-O, clatcd:t0-.02.202L

-:O:-



st.
No

Wet lutrd
Narne D istrict Co-Ordinates

Criteria
for

Significa
nce((

Ramsar
Site /with

in PA-
Others-

explain))

Applicable
Environroeatal

laws((WPA/We uand
Rules,/ CRZlOthers))

Status of
compliance of
aII applicable

etlvironmentat
laws ( ongoiug

cases ia
HC/ SC/ NGT

regarding non-
compliance)

Water
quality

data
lpreseDt

lDo/p}llB
oD))

Water
quality data

-2016
(Do / pHl Bo

D)l

Manageruent
plan(lmple!arreted / Not

existing)
Major management

challe nges faced

Kolleru
\\'ilcl.lit(.
S arn (: t Ll it r\/

Corl;ttarr &
Iirislt rra
Disl ricts

Ll I 6.598ri0
N 8 L O76UO

fl I (>.7fi-15o

N 8 t.35790
E I6.rro9l O

N 8 r.3.5390
E I (r.Stt660

N ,3 t .30340
Ft 16.59-210
N tr I .3q I8o
Ii I (:.5()2-lO

N lJ 1 :1.19(,0

E I 6.5(i69t)
\ r.t i .o +7o0
E l(r.5(.186o
N ,31.07(rfJo
E I6.5tr(:!)o
N 81.04700
l.l i 6. r-)c) 2-10
N si I .3.19(:l()

E 16..)52ti0
N E 1. t :to20
E 16.5()6()0
N 81.O+700

ilrllifl l,r'ot(\.tiorl

Arr';r: 77. I38 r.rcrcs

l1)86

llarrrs;rr
Sil (' ACt, 197.2

llnvirol I nlen l
(Prr)tccl ion) A.t,
q,i1 h irr
Kollr.rrr
Szr r rr.tttl rt
MSr_l

PA (i ,...,
WilrIIifc

ul)to +5

OA Nr) I 7()/20 I ()

(disposeci r)n
05.0 L202 l)
Suonroto W.1,.
(r,rLl
No. 1 l2l2u17.

l;tl-iJ.r-r5
t)o-5.71

t)oD-2.0 l
(As on

l)cc.:2O2O)

l)ll' 7.-l:J
I)0 ().5,1

Lt()!r.7 07

Er rcoarclt rtt.r I t s,
Acrltracu lt u rr:
pjs(icLtllrlre PrtllLttiorr
frorrr l ltc Agirir.r r lt ur;r l

fiekls arrri
Ac<;rracrrllurr',
Corn;lensatiorr tcr
ze|ovati , D lrattrr lanrls
an(j existillrt be<l and
bell villages irr KollerLr

llorr ndit n issrrt's

lV ilri life
l)t rttitrir.liort

San, luan.
()

I, WISA
l)lan is
imp[.rtrrr,.l cd

Yana!i('tICuI
l)eit )g

2. The point
(l urlrvada lankir (Lakc

AI)P( ll rs rnorlitorlnq lr.)
olhcr lor.;ltiol)S *.h ir h
irrcludcs ll i,llct dl irins
7 lalis polrts irr-rd orrc our
lr'1 Lr ndcr kolleru l;.rkr.
rrrol't ilorir rt1 l)rolrranrnte r)l r

,|oltlltll l)itsis. {}ut of ll.tl'
irl>or',' s;rrlltlirtq locirt io)ls,
7 rlririns anri 3 lakr.
lroir:ls lhlls urtrler Wr.st

Poinl) is (.ovcr-ecl ultd(,r
Nati()r)al Watet- (lualrt\,
l\4otritorirrr, l)rogr;rmnt..
In i.rddir ion lo lhirl,

(io1i;1r';11r l,)15111,.1

'\ ""''{ "'L .v.._.u.,.,,"111_

fu rot-lrli t,il:l l,:l ll,l1:ill ""



ANNLXURE-lll i proforma lor inputs

sr.
No.

Wet land Name District Co-Ordinates

Criteria for
Sig n ifica n

c e((
Ramsar

Site/within
PA-Others
explain))

Applicable
Environmental
Iaws((WPA./Wet

land
Rules/CRZ/Oth

ers))

Status of
compliance of all

applicable
environmenta I

laws ( ongoing
cases in

HC/SC/NGT
rega rd ing non-
compliance)

Water
quality data

(present
(DO/pH/BO

o))

Water
guality

data -2016
(DO/pH/BO

D))

Management
p la n(lm plem n eted/

Not existing)

Major management
challenges faced

olleru Wildlife
Sanctuary
K West

Godavari &
Krishna
Districts

E 16 59860
N 81.07680
E 16 76450
N 81 35790
E 16.60910
N 81.35390
E 16.58660
N 81.36340
E 16.59210
N 81 .39180
E 16.59220
N 81.34960
E 16.56690
N 81.04700
E 16.59860
N 81.07680
E 16.56690
N 81 04700
E 16,s9220
N 8'1 .34960
E 16 55280
N 81 .13020
E 16.56690
N 81.04700

Ramsar
Site

Wildlife
Protection Act,
1972 &
Environment
(Protection) Act,
1986 within PA
(i.e.., Kotleru
Wildlife
Sanctuary upto
+5 MSL)
Atea: 77, i3B
acres

OA No 176/2019
(disposed on
05.01.2021 )

Suomoto W P.
(PlL) No 1 12l2017

pH-8.65
DO_

BOD-

pH- 7 .a3
DO-6.53

BOD-7.07

Management
plan is berng
implemneted .

WISA ncoarchments.
Acquacu,ture &
pisciculture, pollution
from the Agiricultural
fields
Acquaculture,
Compensation
zeroyati , D patta lands
and existing bed and
belt villages in Ko eru

boundary issues

E

and

to

Wildlrfe
Demaraction

Sanctuary.
of

oivisionat $
Wildl,fe Manage

rest Omcer,
ment Division,

Eluru

I

I

I

i

I



ANNEXURE - III: Proforma for inputs.

S.No Wet land District Co-
OrdinatesName

Criteria for
Significance
( Ramsar
Site/within
PA-Others-
expla in )

Applicable
Environmental
laws((WPA/We
tland
Rules/CRZ/Oth
ers)

compliance of
all applicable
environmental
laws ( ongoing
ca5es in
HC/SC/NGT
regarding non-
compliance)

OA No 02/'2021
(on 9orn9)
OA No I /6,/201.1
dEposed on

i05.01.2021)

quality data data - 2016
(present (DO/pHlBOD)
(Do/pH/8o
D)

Status of I waEr water quatity Management lMalor
plan( I mpleme nted / l{o management

r t existing) challenges faced

1 KollerLr
Wrldhfe
San(tuary

Gaxliivafi
& Kflshna
Drstrcts

16.1i',&
16" 45'
81005 &
81.71'

Ranrsar Srte Wrldhfe
(Prote.J0n) Act,
197?. WeLland
Rules , EP Act.
1986 & Water
Acl, 1974 & Air Ad,
1961.T}rc kolleru
lnke is nol (over ed
under CR:
(G.O.MS.No.120,
EFS&T
dr.04.10.1999)

OH-7.26
DO'5.71
8OD-2.01 ( As
on Dec,2020)

pH.7.a3 oo-
BOO,
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